FORM A
PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KAMAL SPONGE STEEL AND
POWER LIMITED

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench, has ordered the
commencement of a corporate insolvency resolution process of the Kamal Sponge Steel and
Power Limited on 04.06.2025

RELEVANT PARTICULARS

Name of corporate debtor

M/s Kamal Sponge Steel & Power Ltd.

.td

Date of incorporation of corporate
debtor

27/03/1991

|93}

Authority under which corporate debtor
is incorporated / registered

Registrar of Companies, Jaipur

Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

U24117RJ1991PLC005891

Address of the registered office and

principal office (if any) of corporate
debtor

Kamal Kunj, Ahinsa Circle, Subhash Marg, C-
Scheme, Jaipur, Rajasthan-302001 (as per
MCA)

SAGMA, Satna, Madhya Pradesh, 485001 (as
per GST)

Insolvency commencement date in
respect of corporate debtor

04.06.2025 (order obtained on NCLT website
on 06.06.2025)

Estimated date of closure of insolvency
resolution process

01.12.2025 (180" day from the insolvency
commencement date i.e. 04,.06.2025)

Name and registration number of the
insolvency professional acting as
interim resolution professional

Pawan Kumar Sharma
IBBI/IPA-001/IP-P01679/2019-2020/12645
AFA Valid upto-31.12.2025

Address and e-mail of the interim
resolution professional, as registered
with the Board

19, Milap Nagar, Tonk Road, Jaipur 302018
Ca.pawansharmal @gmail.com

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

803-804, V-Jai City Point, Ahinsa Circle, C-
Scheme, Jaipur 302001
cirpksspl@gmail.com

11.

Last date for submission of claims

18.06.2025 (14" day from the Insolvency
commencement date)

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of- Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

For Pawan Kumar Sharma

Insdtvency Professional

IBBI/IPA-001/IP-P01679/2019-2020/12645
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14. (@) Relevant Forms and (a) https://ibbi.gov.in/en/home/downloads
(b) Details of authorized (b) 803-804, V-Jai City Point, Ahinsa

representatives Circle, C-Scheme, Jaipur 302001
are available at:

The creditors of Kamal Sponge Steel and Power Limited, are hereby called upon to submit

their claims with proof on or before 18.06.2025 to the interim resolution professional at the
address mentioned against entry No. 10. '

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

For Pawgumar Sharma

Insolvency Professional
IBBI/IPA-001/ IP-P01679/2019-2020/12645

Pawan Kumar Sharma
Date: Interim Resolution Professional for Kamal Sponge Steel and Power Limited.

06.06.2025 : Reg. No. IBBI/IPA-001/1P-P01679/2019-2020/12645
Place: Jaipur Authorization of Assignment (AFA)- AA1/12645/02/311225/107495
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For Pawan Kumar Sharma

Insolvency Professional
IBBI/IPA-001/1P-P01679/2019-2020/12645



favor [SATARIY
. . g ARy 4 14ar
1 e e e A s R 11:;6 2025 (feaTforarast
|
” ;n;r 21(6A)(b) F 3T FHUTCIAT3T & I—;

13 |ty F [ 9t & e 6] A

https://ibbi.gov.in/fen/home/downloads
803-804, A1-3 Y dise, 3ifgar afed, 8-
EhH, S - 302001

ﬁéﬁatﬁﬁaﬁwaﬁwuﬁ%@ﬁw
\EEE

14

TAE, G@RT FEAT &1 S ¥ R USErr ety ey mmenfareor -1 s & feTie 04.06.2025
P FAT T & U5 9E¥ AT S FaRe RaTer GAE AHHAT T S F ST
aid famam

FAT TG &7 U5 v fAfAE & ARl ¥ G & Sl § fF 9 39 aral 1 FAT
i 18.06.2025 o YAl 3TY Y, HaRA FATU 9AR & FHE IW 3Mscd 10 H
g g4 W g&dd

T RoEEn F9d godgl@e ACIA & & TEdd Hi

o 37 Tt HuIETET. SAfFd @R, 31 ¥ AT gl ALTH 8 gl Tedd A
Thd gl

| For Pawa umar Sharma
grd & 53 HUaT HIF FAT F gegla G5 g
Insolven

cy Professionz‘ll
IBBI/IPA-001/IP-P01679/20} 9-2020/12645

qaqd FAR AAT

FaRA AU Jaw

PR e DB 2055 . | FAT ¥ Flel Us grav fAfAes & fav
T ST GollehioT HE&AT: IBBI/IPA-001/IP-P01679/2019-2020/12645
AFA: AA1/12645/02/311225/107495



10

This is to declare that my name is record-
ed as Mahendra kumar in my academic and
Erofessmnal documents, while | am commonly

nown as Mahendra Singhal. Both names,

Mahendra Singhal and Mahendra kumar, refer

to one and the same_person. Henceforth, |

request that | be identified and addressed as
Mahendra Singhal. .

Resident: 54/213

Mansarovar, Jaipur

:
www.mahanagartimes.com
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= RAJASTHAN STATE ROAD TRANSPORT CORPORATION

Head Office, Parivahan Marg, Chomu House, Jaipur
Selection of the bidder for implementing
“Unified Ticketing System (UTS) using National Common
Mobility Card (NCMC) on Build, Own, Operate and
Transfer (BOOT) Model” at RSRTC
Rajasthan State Road Transport Corporation (RSRTC), Jaipur invite bids from
eligible bidders who have necessary qualifications and experience to carry out the
work of Selection of the bidder for implementing “Unified Ticketing System (UTS)
using National Commen Mohility Card (NCMC) on Build, Own, Operate and Transfer
(BOOT) Model"at RSRTC in a time bound manner. Details of the tender notifications
and eligibility criteria can be seen in the NIB exhibited on website
https://eproc.rajasthan.gov.in or www.sppp.rajasthan.gov.in and our website
transport.rajasthan.gov.infrsrtc from 28thMay 2025, the bidders who are
interested in bidding can download the RFP from aforesaid website from 28thMay

2025 onward. UBN : RTC25265LOB00162
Raj.Samwad/C/25/3775 Advt. No. 83/2025-26
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HTAASNN TR TUHY : 31 fawa, 2025 aa& 99
9. | SR FHIT ST el 191 3112 19, P 791%, E7e 31s, THYE 302018
e, S fEaS Yueeg & €99 : ca.pawansharmai@gmail.com
10, s T ST @, 803—804, dl—a7Y ) vige, sfdwraed, @i—wpm,
AR S W, UaT SR E—de | IGR—302001. §9eA  cirpksspl@gmail.com
11.| STATIREA Fe egaifor fafer 18 T, 2025 (Rarferaa=msy fafd 1477 f2=)
12, A FHATET U IITel SRTEMNT 21 Y | TR e

4F9-ER [ﬁﬁ)ﬁmﬁﬁgﬁ

ERG SRR i, AR |
13.| ferstt st 3 Srvram @ aiferpe ofefafer & | S =

T T e e T T S T

T o AT (wee Al fer )
14| (@) e = s (o) @@fefT: hitps:/libbi.gov.in/enfhome/downloads

(@) st i@ e {&)Boﬂ—sn4,5—u{uﬁié\ dige, sffsnaad,

| FETTTE |, SR —302001
UTGEN a1 & WA & 26 ¥ 10 ] e s, sroqe e o i 044, 2025 3 $9dA
ol Wil Ve yiae fafiee & v srae sooreng st 9 Sy & sraefRang |
Fh Wi Wil U UTeR fafiie e & o e 3 Taeg ™ @0+ Tai &1 HH|UI1SG@2025?EI:HE]HT\33:"
AN TR HIFIS & WHET HUY AT 10 &6 AR aid Ud R UG d & &) T o & |
e SRR B ST ST T ST Shelet ST T ST e T BT | 35 W S
I T T ATOT ST ¥, ST BTN 1 SeTan e W] W R E |
ST & ol | AT AT WO W S S B |

5. | FTINE SHER & duiidd draied
T @Ay (At @) I

B/

== F{HAR 9
e T A e, FHe T e 4 are fafies

ot BT 4. :IBBI/IPA-001/IP-P01679/2019-2020/12645
TS BT UGN (YUHT) : AA1/12645/02/311225/107495

ferTie : 06.06.2025

I Y

Ta5: 04.06.2025

E-Tender Notice No. ET-46/Elect./.CHG-PRYJ/2025-26
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A JHTT 9F & WY IS - VIB & IR I0fE TSR sRgd STl (m
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Government of India

Viksit Bharat ka Amrit Kaal
Seva, Sushasan, Garib Kalyan ke

44 SAAL

01101/13/0011/2526

Corporate & Registered Office : Unit No. 801, Centrum House, CST Road, Vidyanagri Marg,

Kalina Santacruz (East), Mumbai - 400098, CIN No. U65922MH2016PLC273826

C T N THane Loans

Asa millkar ghar banaye

mentioned in the respective Demand Notice/s issued to them that are also given below.

DEMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest
Act, 2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002.

The undersigned is the Authorised Officer of Centrum Housing Finance Ltd under Securitisation And Reconstruction Of Financial Assets And Enforcement of Security

Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002,

the Authorised Officer has issued Demand Notices under section 13(2) of the said Act, calling upon the following Borrower/s (the said Borrower), to repay the amounts

In connection with above, Notice is hereby given, once again, to the said Borrower to pay to Centrum Housing Finance Ltd, within 60 days from the publication of this
Notice, the amounts indicated herein below, together with further interest and other charges till date of repayment of the dues in full. as detailed in the said Demand Notices,
from the dates mentioned below till the date of payment and/or realization, payable under the loan agreement read with other documents/writings, if any, executed by the
said Borrowers. As security for due repayment of the loan, the following assets have been mortgaged to Centrum Housing Finance Ltd by the said Borrowers respectively.

Secured Crops, Secured

Future

¥1.75 lakh crore relief disbursed directly to
farmers under PM Fasal Bima Yojana

GOVERNMENT OF TELANGANA

PUBLIC HEALTH & MUNICIPAL ENGINEERING DEPARTMENT

NITS: 397/DB/AMRUT 2.0/RWBP/MBNR/NZB/SRDY/RR/2024-25 Dt: 05.06.2025

Name of the work: MA & UD PHMED- “Rejuvenation of Water Body Projects in 68 ULBS
(72 Projects) under AMRUT 2.0 Special Tranche in the jurisdictions of Mahabubnagar, Nizamabad,
Sangareddy and Ranga Reddy PH Divisions (Package-III), Total Estimate Cost: Rs. 192.93 Crore;
Bid Submission Closing Date: 24.06.2025 @ 04:30PM. For details  visit
https://tender. gov.in. Contact No:- 040-23325849, 9154299724 Sd/-

Superintending Engineer (PH)
West Circle, Hyderabad

R.O. No. : 3228-PP/CL/ADVT/1/2025-26, Date: 06-06-2025

|KF IKF FINANCE LIMITED
) REGISTERED OFFICE : # 40-1-144, Corporate Centre, M.G.Road,
FINANCE Vijayawada-520 010. Phone No.: 0866-2474644.

POSSESSION NOTICE (Forimmovable property) Rule 8 (1)
Whereas, the undersigned being the Authorized Officer of IKF Finance Limited (IKF) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security

Interest (Enforcement) Rules 2002, issued a Demand Notice dated 19-03-2025 calling upon
the borrower/s and co-borrower/s 1) M/s. Mehta Construction and Meterial Suppliers
Rep. by its Proprietor Ram Prasad Mehta, 2) Mr. Ram Prasad Mehta S/o Amar Lal Mehta,
3) Mrs. Urmila W/o Ram Prasad Mehta, (Loan Account No. LXKTA03523-240283922)

to repay the amount mentioned in the notice being Rs. 13,32,972/- (Rupees Thirteen Lakh
Thirty Two Thousand Nine Hundred Seventy Two Only) within 60 days from the date of
receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the

Sr. | Loan Account No./ Name of the Total Outstanding NPA Date Description of secured asset
No. Borrower(s)/ Dues (Rs.) Sec.13(2) (immovable property)
Co-Borrower(s)/ Notice Date
Guarantor(s) FCL Date
1 | UDRCR24017647 / Sosar Bai | Rs.7,29,137.00 (Rupees | 11-05-2025 |In The Rights, Piece And Parcel Of Immovable Property Patta No- 32, adm. 2010 sqft., Vill.-
(Legal Heir of Lt. Gowardhan | Seven Lakh TwentyNine | 03-06-2025 |Modakheda, Gram Panchayat-Chapri, Teh-Kapasan, Distt.- Chittorgarh-312207, Rajasthan.
Lal Jat) / Hasu Lal Jat / Legal Thousand One Hundred | 19-05-2025 |Boundaries:- East :- H/o Sh.Kishan Lal Jat West :- Road North :-Sh.Ram lal / Mani Lal jat South
Heir of Lt. Gowardhan Lal Jat ThirtySeven Only) :-H/o Sh. Madhu / Prabhu jat
2 JAINK21006044 / Shyam Rs. 7,60,243.00 (Rupees | 06-05-2025 |In The Rights, Piece And Parcel Of Immovable Property Patta No.-5, adm. 225 sqyds., Dhani
Singh / Sudesh Kanwar Seven Lakh Sixty 03-06-2025 |Giratiwali, G.P.- Deepawas, Tehsil - Neem Ka Thana, Distt.-Sikar-332705, Rajasthan. Boundaries:-
Thousand Two Hundred | 23-05-2025 |East :- H/o Rajvir Singh West :- H/o Simbhu Singh North :-H/o Ramsingh, Mansingh South :-Open
FourtyThree Only) plot of Jaisingh, Rajvir Singh
3 | JAINK23012733 / Bhola Ram | Rs. 7,64,337.00 (Rupees | 06-05-2025 |In The Rights, Piece And Parcel Of Immovable Property Patta No.- 05, Dhani Holakali, adm.
/ Suman Devi / Hajri Lal / Seven Lakh SixtyFour | 03-06-2025 |128.44 sqyds., Gram Panchayat- Deepawas, P.S.- Ajeetgarh, Tehsil- Neem Ka Thana, Distt.
Pooran Mal Thousand Three Hundred | 23-05-2025 |Sikar-332705, Rajasthan. Boundaries:- East :- Self Brother's Land West :- Aam Rasta after self
ThirtySeven Only) chok North :-Aam Rasta South :-H/o Moti after street
4 JAIJA20004958 & Rs. 19,99,804.00 (Rupees | 11-05-2025 |In The Rights, Piece And Parcel Of Immovable Property Kh. No. 1097 (old) 2013(new), Patta
JAINK22009697 / Gajanand | Nineteen Lakh NinetyNine | 03-06-2025 |no. 1668, adm. 175 sqyds., Ward no 13(Old) 19(new), Plot no.- part of 66, Khera wala Balaji,
Jilowa / Babulal Jilowa / Thousand Eight Hundred | 23-05-2025 | Devnagar Colony, Neem Ka Thana, Distt. Sikar-332713, Rajasthan. Boundaries:- East :- Plot No.
Laxmi Devi / Gothi Devi Four Only) 66, Mr. Jamal khan West :- Plot No. 65, Mr. Suva Ram North :-15' wide Rasta South :-Plot No.
81, H/o Murari lal

public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on him under Section 13(4) of the said Act read with Rule 8
of Security Interest Enforcement rule 2002, on this 04th day of June Month of the year 2025.

The borrower in particular and the public in general are hereby cautioned not to deal with the

Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the costs and consequences.

Place : Rajasthan Date : 07.06.2025

If the said Borrowers shall fail to make payment to Centrum Housing Finance Ltd as aforesaid, Centrum Housing Finance Ltd shall proceed against the above secured assets under

The said Borrowers are prohibited under the Act from transferring the aforesaid assets, whether by way of sale, lease or otherwise without the prior written consent of Centrum Housing Finance
Ltd. Any person who contravenes or abets contravention of the provisions of the said Act or Rules made thereunder, shall be liable for imprisonment and/or penalty as provided under the Act.

Sd/- Authorised Officer For Centrum Housing Finance Ltd

property and any dealings with the property will be subject to the charge of the IKF for an amount
of Rs. 13,32,972/- (Rupees Thirteen Lakh Thirty Two Thousand Nine Hundred Seventy Two
Only) against Loan Account No. LXKTA03523-240283922 as due on 17/03/2025 with further
interestand Charges thereon.

“The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the

#Teciia anferen) steraenet ud foram uffue
Indian Council of Forestry Research & Education

IfaRYT U9 99 AT, ART WHR @) {6 W RYS
(An autonomous body of the Ministry of Environment and Forests, Government of India)
o 3o =Y BT, IBUGT—248006 (STRIETE)
P.O. New Forest, Dehradun-248006 (Uttarakhand)
Je a1/ SHORT NOTICE
daite-§ & g 8 Acdi—2025 / Recruitment for the post of Scientist-B-2025

fasi wo <hovwodio / Arodroaiofiou0—2025 / Advertisement No.DSB/ICFRE-2025
AR 1! g™ Ua Riem gRug & sfavfd 7d dd9 AT @1 daq diferdr &
wR 10 # S vl 7 d@fie—@t & 25 URl @ Wil 8g WRAG ARG ¥
SIS 3Mae AT 5y S & | $3g® 1ol 16.06.2025  15.07.2025 T IqATSE
http://recruitment.icfre.gov.in TR 3iTFlTg 3MTde— B Ahd & |
ff ST JaNTST TR ST BN | ST SPIfAT 9 oTRIY © b aruse & fory 59 dadrse
P! AT w9 A <@ R |
TRt T ISR AR ¥ {0 3 S 2025 & Yeid WWTE H YabIfRId b Sigam
3R T TaT3T R Y. P JadTsT www.icfre.gov.in TR 4 ST 81T |
Online applications are invited from Indian nationals for recruitment to 25 posts of Scientist-B
in various disciplines in the Level-10 of 7" CPC pay matrix in Indian Council of Forestry
Research & Education (ICFRE), Dehradun. Interested candidates can apply online on the
website http://recruitment.icfre.gov.in during 16.06.2025 to 15.07.2025
The advertisement with age limit, reservation, age relaxation, examination plan, syllabus,
educational qualification and other details will also be available on the aforementioned
website. Interested applicants are requested to visit this website regularly for updates.
The detailed advertisement will be published in the Employment News tentatively in the
1*week of June 2025 and will also be available on ICFRE website www.icfre.gov.in.

wfea, woarosiofodo

Secretary, ICFRE

W TThTY, F=aier fawmT

GOVERNMENT OF INDIA, DEPARTMENT OF SPACE

) :
NATIONAL ATMOSPHERIC RESEARCH LABORATORY
fogute e, wEdr - 517 112, wra
Tirupati Dist., Gadanki— 517 112, India

T €. TTUa U/ S TREHE /A3 Tu®/01/2025 femien : 15.04.2025
Advertisement No.NARL/RMT/JRF/01/2025 Date : 15.04.2025

T AT STTHET STRINTRITET (TTUSTRUE) Hauit 3R HTS ol o SRt #id 5T Hae § oo STRAHS qe HIeW o STefamy Ue
Fifer T Tfed ATHE o i Teqqet! oh STt STad aTH ST STTHe, 3T 7S SRINTICHe: qefheien! ohl et Tar T Sanfifera
1 forrra o g B ETA S H, TR T U qlgdsm“lq AT SATHEH STl Ter Fof e AT feramal

National Atmospheric Research Laboratory (NARL) is engaged in frontline atmospheric research covering various aspects of the

Aarv

atmosphere right from the surface to the ionosphere including weather & climate and space weather using observations and
modelling, and development of new experimental techniques and indigenization of technologies. Recently, NARL has initiated
Planetary atmospheric/ ionospheric research and related instrumentation.

TAUSTRUE §RT AT a1 3 fo1 STHeTE SA16e SR fg S s :

NARL invites online applications for the following positions :

e ug A eI, aAfaTe Frvrr
wEH. Name of the Post No. of posts Essential Qualifications
Post
Code No.
a1 Frefafaa ot & fraformerr grr sifia = sem st 2 quewer
Hisiie Ire 3 wrer forgm = Sehfaafin & rdes sfiverdaen T 3T
G SITEUT At a) Bachelor’s and Master’s degree in Science or Engineering with
[GELED) atleast First Class or equivalent CGPA Grade as declared by
SrcATITd S ST - University in the following subjects :
e e fferr and 3 forg siifaehyargreda /s dfifwbyden fgmgedt  omeht
. 37,000/-5.81 ﬁﬂ'ﬁ/ﬂ\ﬁﬁiﬁw Hagfifahl % w Sy W fame
T a1 o ferg Whﬂ/&ﬁaﬁﬁﬁmﬁaﬁ n@%w%ﬁwﬁ
T. 42,000/-5:511 Physics / Atmospheric Science/ Space Physics / Meteorology / Earth
. System Sciences / Geophysics / Remote Sensing / Applied
Junior Research . . . . . .
01. Fellow (JRF) 13 Chemistry with Phlysws / Atmospheric Science / Space Physics /
Fellowship Amount : Meteorology as major subject.
For 1" & 2" years . . ‘W/O‘F .
Rs. 37,000/ s SR Sttt gt
per month e/ g e & farersrar
For the subsequent Any Specialization of Electronics Engineering / Communication
years Engineering / Optical Engineering / Photonics / Instrumentation
Rs.42,000/- Engineering.
per month SAND
) HCHATSA AT /e SIen/ STy & erm 3 arer Jefiofa|
b) Qualifiedin CSIR-UGCNET/GATE/JAM/JEST with validity.
HeHT/Note :

) T SHTorw o ehl oRreTet W IUTkerd gU e o+t ST st o ToTq U 8| BTetiTeh, 3¢ HTETTeeh L o O iTcr o et 37k
ATTCTERT (SIToIT HEREER) ETTeeh [T SUTTr STETUTHST SR T &R |

a) Those who have appeared in Final year examinations are also eligible to apply. They, however, need to produce final year
marks sheet (4m Semester) / P.G degree certificate at the time of interview.

FT) HIE ST Bl T 3o e, < 3uTfer 3 oy sTgeem e e |

b) The Junior Research Fellowship is meant for carrying out research leading to Ph. D degree.

SATIE HA HYHow to apply :

Wsﬂﬁmﬁwmaﬂtmaﬁawmﬁﬁwﬁmﬁmﬁ%ﬁ#%ﬂmwww narl.gov.in ¥ | TG SH-

@ﬁ@aﬁaﬁ’q | aﬁa‘m’m‘s‘ T TS e &9 § 3ae § faam 7 =iy | AHeTs 21eed & T |12 07.06.2025 (10 00

TN 06.07.2025 (23:59 ) THGA T |

Interested candidates may visit the web-site www.narl.gov.in for detailed information and guidelines for filling up of online

application form. Applications should be submitted on-line only. E-mail ID of the applicant will have to be given in the
application compulsorily. The online application site will remain open from 07.06.2025 (10:00 Hrs) to 06.07.2025 (23:59 Hrs).

borrower clears the dues of the “IKF” together with all costs, charges and expenses incurred, atany
time before the date fixed for sale or transfer, the secured assets shall not be sold or transferred by
“IKF”and no further step shall be taken by “IKF” for transfer or sale of the secured assets.
DESCRIPTION OF THE SECURED ASSET (IMMOVABLE PROPERTY)

All that piece and parcel of residential property situated at Plot No. 35, Admeasuring 700 Sq. Ft.,
(Part of Khasra No. 1944, 1935, 1936), Village & Tehsil Sangod, District Kota, Rajasthan. (The
said Secured Asset), Boundaries as follows: North: Plot No. 36; South: Plot No. 34; East: Aam
Rasta; West: Plot No. 40.

T foRm W, 9=E
THE INSTITUTE OF MATHEMATICAL
SCIENCES, CHENNAI
(Department of Atomic Energy, Govt. of India)

05.06.2025
fasmaa wEm , Advt No.04-R/IMSC/2025

e (IMSC) Wedet it & Hregm § St et " [oifeesher] (Ja iz
TR-10, 7 & Aq RN & q8d) & UF R ue [3FRfE] H R % o stieng
AT MBI wRal 21 foga WWeRt & fau Fuen emR demee
https://www.imsc.res.in/other positions T ¢ |
IMSc invites online applications for Direct Recruitment for filling up of
One vacant post [UR] of Scientific Officer "C" [Electrical] (Level-10 in
Pay Matrix under 7th CPC). For more details, please visit our website
https://www.imsc.res.in/other positions.

Sd/-
REGISTRAR

FawEa /

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

KAMAL SPONGE STEEL AND POWER L ED
RELEVANT PARTICULARS
1.|Name of Corporate Debtor KAMAL SPONGE STEEL & POWER LTD.
2. | Date of incorporation of Corporate Debtor |27/03/1991
3. |Authority under which Corporate Debtor is | Registrar of Companies - Jaipur

incorporated / registered

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
Address of the registered office and Kamal Kunj, Ahinsa Circle, Subhash Marg, C-Scheme,
principal office (if any) of Corporate Debtor | Jaipur, Rajasthan-302001 (as per MCA)

SAGMA, Satna, Madhya Pradesh, 485001 (as per GST)
04.06.2025 (order obtained on NCLT website on
06.06.2025)

U24117RJ1991PLC005891

&~

o

=

Insolvency commencement date in
respect of Corporate Debtor

Date: 04-06-2025, Place: Kota Sdi- Authorised Officer, IKF Finance Limited

NIWAS HOUSING FINANCE PRIVATE LIMITED
(Formerly known as Indostar Home Finance PrivateLimited, hereinafter referred as NHFPL) N IWAS

Regd. Office: - Unit No. 305, 3rd Floor, Wing 2/E, Corporate Avenue, Andheri- Ghatkopar Link o sime rinance
Road, Chakala, Andheri (East), Mumbai-400093

[Rule 8 (1) and (2)]
Whereas, The Authorized Officer of the Secured Creditor mentioned herein, under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest (Act), 2002 and in exercise of powers conferred under Section
13(2) read with (Rule 3) of the Security Interest (Enforcement) Rules, 2002 issued a demand notice calling upon the
borrower(s) to repay the amount mentioned in the notice within 60 days from-the date of receipt of the said notice.
The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and the public in general that
the undersigned being the Authorized Officer of NHFPL has taken possession of the property described herein below in
exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest
Enforcement) Rules, 2002 on the date mentioned against each property.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.
The borrower(s) in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the NHFPL for the amount mentioned below and interest and other

charges thereon.

Loan Account| Borrower(s) & Property Details Amount & Date of Demand Date of | Possession
Number Notice Possession | gatys
LNALWOHL- 1.TRILOK CHAND SHARMA  |Rs. 5,07,902/- (Rupees Five Lakh|04-Jun-2025| SYMBOLIC
02230030582 (BORROWER) Seven Thousand Nine Hundred POSSESSION

2.CHANDRAKALA Two Only)

(CO-BORROWER) DATE: 18-Oct-2024
3.SONU KUMAR SHARMA

(CO-BORROWER)

PROPERTY BEARING : ALL THAT PIECE AND PARCEL OF THE PROPERTY BEARING PATTANO. 1323, KHASRA|
NO. 740, VILLAGE AND GRAM PANCHAYAT- JAMDOLI TEHSIL- RAINI, DISTRICT- ALWAR, 301409 WHICH IS

BOUNDED AS UNDER_ EAST : COMMOM ROAD, WEST : LAND OF MR DEVI SAHAY, NORTH : HOUSE OF MR
MANAK CHAND JAIN, SOUTH : SHOPE OF MR MANAK CHAND JAIN
Loan Account| Borrower(s) & Property Details Amount & Date of Demand Date of | Possession
Number Notice Possession | gtatys

LNJAROHL- 1.RAJU JANGID Rs. 3,89,567/- (Rupees Three Lakh| 06-Jun-2025 | SYMBOLIC

06190010691 (BORROWER) Eighty Nine Thousand Five POSSESSION
2.SIMA JANGID Hundred Sixty Seven Only)
(CO-BORROWER) DATE: 13-Jan-2025

PROPERTY BEARING : ALL THAT PIECE AND PARCEL OF THE PROPERTY BEARING PLOT NO-16, SHIV VIHAR
ROPADA MODE, KANOTA S.0, JAIPUR, RAJASTHAN, INDIA 303012. EAST- ROAD 25 FEET WIDE, WEST - PLOT
NO.19,NORTH-PLOTNO 17L, SOUTH-PLOTNO.15.
Place: Alwar, Jaipur sd/-
Date : 07.06.2025 Authorised Officer

NIWAS HOUSING FINANCE PRIVATE LIMITED

SRG HOUSING FINANCE LIMITED
CIN: L65922RJ1999PLC0O15440

p Reg. Off: 321, S M Lodha Complex, Near Shastri Circle, Udaipur-313001(Rajasthan)
FINANCE LIMITED Phone: 0294-2412609 E-mail: info@srghousing.com Website: www.srghousing.com

SYMBOLIC POSSESSION NOTICE RULE 8(1) (For Immovable Property)
Whereas, the undersigned being the authorized officer of SRG Housing Finance Limited, 321, SM Lodha Complex, Near Shastri Circle, Udaipur — 313001
(Rajasthan), under the Securitization And Reconstruction of Financial Assets and Enforcement Of Security Interest Act, 2002 and in exercise of power
conferred under section 13(12) read with rule 3 of Security Imerest (Enfurcement) Rules, 2002, issued demand notices on the dates mentioned against each
account calling upon the pe i burr to repay the amount within 60 days from the date of receipt of the said
notices. The b fco-hor /guarantors havmg failed to repay the amount, notice is hereby issued to the borrowers/co-
borrowers/mortgagors/guarantors and the puhl|c in general that the und 1 has taken Symbolic P of the properties described herein below in
exercise of powers cunferred on him under section 13(4) of the said Act, read with rule 9 of the said rules, on the dates mentioned against each account. The
bor fcot in particular and public in general are hereby cautioned Not to deal with the properties and any dealing with
the properties will be subject to the charge of SRG Housing Finance Limited, 321, SM Lodha Complex, Near Shastri Circle, Udaipur — 313001 (Rajasthan), for the
amounts mentioned below plus future interest and cost/charges thereon until the realizati
The Borrowers/Co-t /Mortgagors/G attention are invited to the provisions of sub-section (8) of section 13 of the said Act, in respect of
time available to redeem the available secured assets.

L7 SRG HOUSING

@«

Loan Account Number (Lan)/
No.|Borrowers/ Co-Borrowers/ Guarantors

1) Date Of Demand Notice
2) Date Of Symbolic Possession
3) Claim Amount As Per Demand Notice

Description Of Immovable Property

(Together With Buildings And Structures
Constructed, To Be Constructed Thereon Along |
With Fixtures And Fittings Attached To The
Earth And Anything Attached To The Earth.)

1. |HLRO0000000019134 1. Date Of Demand Notice- January 11,2025 |All That Piece And Parcel Of Land Owned By: -
Mr. Rakesh Kumar Sjo Mr. Bhanwar Ram 2. Date Of Symbolic Possession - In The Name Mr. Bhanwar Lal Sfo Mishra Ram
(Borrower) June 04,2025 Having Patta No.- 23, Book No.- 52, Missal No.-

Mr. Bhanwar Lal Sfo Mishra Ram (Co-Borrower-1)(3. Claim Amount As Per Demand Notice-
Mrs. Premi Devi Wjo Mr. Bhanwar Lal < 10,99,870/- In Words Rupees Ten Lakh|Tehsil - Sojat, District — Pali (Rajasthan) Having |
(Co-Borrower-2) Ninety-nine Thousand Eight Hundred And|Land Area Of 2975.875 Sq.ft. Surrounded By:-
Mr. Mukesh Chaudhari S/o Shiv Ram (Guarantor) [Seventy Only As On January 07, 2025 Plus|East-Rakesh/ Bhanwar Lal, West- Bhanwarlalf
Future Interest, Incidental Expenses, Cost,|Pukharam, Bhanwarlal/ Teekuram, North-
Charges, Etc. W.e.f. January 08, 2025. Bhanwarlall Teekuram, South - Gate & Road

27/2023-24, Gram- Choupada, Gp- Choupada,

PLACE:- Rajasthan SD/-
DATE:- 07-06-2025 Authorized Officer, SRG Housing Finance Limited

| ADITYA BIRLA

w CAPITAL

{ q LOANS INVESTMENTS INSURANCE PAYMENTS

ADITYA BIRLA CAPITAL LIMITED

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266.,
Branch Office : 3rd Floor, GS-Trade Centre,534-535-536,Nemi Sagar Colony, Vaishali Nagar Jaipur-302021

DEMAND NOTICE U/S 13(2) OF THE SARFAESI ACT - 2002
You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has stood as borrower / Co -
borrower /Mortgagor for the loan agreement. Consequent to the default committed by you, your loan account has been classified as NPA under the provisions of
the Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (in short SARFAESI Act). We Aditya Birla Capital Limited
has issued Demand Notice u/s 13(2) read with section 13(13) of the SARFAESI Act to the address furnished by you. The contents of the said notices are that you
had committed default in payment of the verious loans sanctioned to you. Therefore, the present publication carried out to serve the notice as per the provision
of Section 13(2) of SARFAESI Act and in terms of provision to the rule 3(1) of the Security Interest (Enforcement) Rules, 2002.

Loan Account No./ Name and Address of the account
Borrower(s), Co-Borrower(s) & Guarantor(s)

Loan Account No. - ABUDPLAP000000521535, 1.Mr.Anil Paliwal, 7, Gokul Village,
Hiran Magri, Sector-9, Titardi, Udaipur, Rajasthan-313001. Also at:- Plot No-5-C,
Shivaji Nagar, Tehsil-Girwa, Dist-Udaipur, Rajasthan-313001, 2. Mrs. Nisha Anil
Paliwal, 7, Gokul Village, Hiran Magri, Sector-9, Titardi, Udaipur,Rajasthan-313001

Date of Demand Notice [ Amount due as per Demand Notice

Rs. 1,67,08,201.12 (Rupees Rs. One
Crore Sixty Seven Lakhs Eight Thousand
Two Hundred One and Twelve Paisa) as

on 19.05.2025
“DETAILS OF SECURED ASSETS TO BE ENFORCED" “Plot No.5-C, Situted At Shivaji Nagar, Tehsil-Girwa, Udaipur, Rajasthan-312001, admeasuring Area-1920
Sq. Feet, owned by Mr Anil Paliwal” together with the buildings and structures constructed/ to be constructed thereon, if any and all the Mortgagor/s plant and
machineries, if any, attached to the earth or permanently fastened to anything attached to the earth, bounded and butted as under:- East- Road 25 Feet, West-
Road & House of Deepak Singh Rathore, North- House Of Deepak Singh Rathore, South- House of Heera Lal Salvi

28.05.2025

NPA Date - 16.05.2025

You are hereby called upon to pay Aditya Birla Capital Limited within the period of 60 days from the date of publication of this Notice the aforesaid amount
with interest and cost failing which Aditya Birla Capital Limited will take necessary action under the Provisions of the said Act against all or any one or more of
the secured assets including taking possession of secured assets of the borrower / Co - borrower / Mortgagor. The power available to the Aditya Birla Capital
Limited under the said act include (1) Power to take possession of the secured assets of the borrower / Co - borrower / Mortgagor including the rights to
transfer by way of lease, assignment of sale for releasing secured assets (2) Take over management of the secured assets including rights to transfer by ways of
lease, assignment or sale and realize the secured assets and any transfer as of secured assets by Aditya Birla Capital Limited shall vest in all the rights and
relation to the secured assets transferred as if the transfer has been made by you. In terms of the Provisions of the Section 13/13) of the said act, you are hereby
prohibited from transferring, either by way of sale, lease or otherwise (other than in the normal course of your business), any of the secured assets as referred to
above and hypothecated / mortgaged to the Aditya Birla Capital Limited without prior written consent of the Aditya Birla Capital Limited.

Date : 07.06.2025, Place : Udaipur, Rajasthan Authorised Officer, Aditya Birla Capital Limited

~

Estimated date of closure of insolvency
resolution process

Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

Address & email of the interim resolution
professional, as registered with the board

.| Address and e-mail to be used for

correspondence with the Interim
Resolution Professional

.|Last date for submission of claims

01.12.2025 (180th day from the insolvency
commencement date i.e. 04.06.2025)

Pawan Kumar Sharma

Reg. No.:IBBI/IPA-001/IP-P01679/2019-2020/12645
AFA Valid Upto : 31.12.2025

19, Milap Nagar, Tonk Road, Jaipur 302018

Email : ca.pawansharmal@gmail.com
803-804, V-Jai City Point, Ahinsa Circle, C-Scheme,
Jaipur 302001. Email : cirpksspl@gmail.com

=

©

=)

18.06.2025 (14th day from the Insolvency
commencement date)

.| Classes of creditors, if any, under clause (b) | Not Applicable

of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional
.|Names of insolvency professionals identified| Not Applicable
to actas authorised representative of creditors
inaclass (three names for each class)

.|(a) Relevant forms and

~

@

=

(a) Weblink: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | (b) 803-804, V-Jai City Point, Ahinsa Circle,

are available at: C-Scheme, Jaipur 302001
Notice is hereby given that the National Company Law Tribunal, Jaipur Bench, has ordered the
commencement of a corporate insolvency resolution process of the Kamal Sponge Steel and Power
Limited on 04.06.2025.
The creditors of Kamal Sponge Steel and Power Limited, are hereby called upon to submit their claims
with proof on or before 18.06.2025 to the interim resolution professional at the address mentioned against
entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submi offalse or proofs of claim shall attract penalties.

Sd/-

Pawan Kumar Sharma
Interim Resolution Professional for Kamal Sponge Steel and Power Limited.

Date : 06.06.2025 Regn. No.: IBBI/IPA-001/IP-P01679/2019-2020/12645
Place: Jaipur Authorization of Assignment (AFA): AA1/12645/02/311225/107495

[.OE AU SMALL FINANCE BANK LIMITED

— (A SCHEDULED COMMERCIAL BANK)
Regd. Office :- 19-A, Dhuleswar Garden, Ajmer Road, Jaipur-302001, CIN L36911RJ1996PLC011381

APPENDIX 1V [SEE RULE 8(1) POSSESSION NOTICE]

Whereas, The undersigned being the Authorized Officer of the AU Small Finance
Bank Limited A Scheduled Commercial Bank under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002”
and in exercise of Powers conferred under Section 13 read with the Security Interest
(Enforcement) Rules, 2002, issued demand notice dated 30-Dec-2024 vide Ref. No.:
CB/SAR/13-2/AGR/DEC-2024/11 Loan Account Nos. 2306225155419990 calling
upon the Borrower/Guarantor/Mortgagors M/S. MADHAWI| OIL INDUSTRIES LLP
THROUGH IT'S PARTNERS MR. KRISHNA KUMAR MITTAL & MR. ARVIND KUMAR
MITTAL (Borrower/Mortgagor), MR. KRISHNA KUMAR MITTAL S/O MR. ARUN
KUMAR MITTAL (Guarantor/Mortgagor), MR. ARVIND KUMAR MITTAL S/O MR.
ARUN KUMAR MITTAL (Guarantor/Mortgagor), MRS. ALKA MITTAL W/O MR.
ARVIND KUMAR MITTAL (Guarantor/Mortgagor) MRS. SANJANA MITTAL W/O
MR. KRISHNA KUMAR MITTAL (Guarantor/Mortgagor), MR. ARUN KUMAR MITAL
S/O MR. NARAYAN PRASAD MITAL (Guarantor/Mortgagor) to repay the amount
mentioned in the notice being is for loan Account No. 2306225155419990 Rs.
10,31,29,516/- (Rupees Ten Crore Thirty-One Lakh Twenty-Nine Thousand Five
Hundred Sixteen Only) as on 30 Dec 2024 aggregating total due (which includes
principal, interest, penalties and all other charges) with further interest and charges
until payment in full within 60 days from the date of notice/date of receipt of the said
notice.

The borrower/ mortgagor having failed to repay the amount, notice is hereby given
to the borrower/ mortgagor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred
on him/her under Section 13(4) of the said Act read with Rule 8 of the said Rules on
this 03th day of June of the year 2025.

“The borrower’s attention is invited to provisions of sub section (8) of section 13 of
theAct, in respect of time available to redeem the secured assets”

The borrower/Guarantor/ mortgagors in particular and the public in general is
hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the AU Small Finance Bank Limited for an amount of
for loan Account No. 2306225155419990 Rs. 10,92,41,624/- (Rupees Ten Crore
Ninety Two Lakh Forty One Thousand Six Hundred Twenty Four Only) as on
31May 2025 and further interest & expenses thereon until full payment.

DESCRIPTION OF IMMOVABLE PROPERTIES

1.All That Part and Parcel of Commercial Property, Shop No. P-5, Ground floor
(Without roof rights), Situated in Front of Mori Ke Hanumanji Mandir, Purani
Dhanmandi, Kota, Rajasthan. Area admeasuring 185 Sq. ft. Owned by Mrs. Alka
Mittal.

Boundaries: -
East-  ShopNo.P-4 West- Shop No. P-6
North- Common Passage South- House of Hemant Jain & Kamal Kishor

2. All That Part and Parcel of Residential Property, Plot No. A-4 (North), Situated at
Jawahar Nagar, Village Balakund, Tehsil- Ladpura, Kota, Rajasthan. Area
admeasuring 1440 Sq. ft. Owned by Mr. Arvind Kumar Mittal & Mrs. Krishna Kumar
Mittal.

Boundaries: -
East-  PlotNo.A-5 West- Plot No. A-3
North- Road South- Rest Part of Plot No. A-4

3.All That Part and Parcel of Residential Property, Plot No. 530, Situated at
Mahaveer Nagar Second, Kota, Rajasthan. Area admeasuring 962 Sq. ft. Owned by
Mrs. Alka Mittal, Mrs. Sanjana Mittal.

Boundaries: -
East-  OthersPlot West-Road
North- PlotNo. 531 South-Plot No. 529

4.All That Part and Parcel of Residential Property, Plot No. 221 B, Situated at
Talwandi Scheme, Kota, Rajasthan. Area admeasuring 3000 Sq. ft. Owned by Mr.
Krishna Kumar Mittal, Mr. Arvind Kumar Mittal & Mr. Arun Kumar Mittal.

Boundaries: -
East-  PlotNo.220-B West-Plot No. 222-B
North- Rasta South- Plot No. 248-B

5.All That Part and Parcel of Industrial Property, Plot No. G-1-5, Situated at
Industrial Area, Agro Food Park First Phase, Ranpur, Kota, Rajasthan. Area
Admeasuring 1000 Sq. Mtrs. Owned by M/s. Madhawi Oil Industries LLP Through
It's Partners Mr. Krishna Kumar Mittal & Mr. Arvind Kumar Mittal.

Boundaries: -

East-  Industrial Land G-1-4
North- Road

West-Plot No. G-1-6
South- P. No. SP-1
-Sd-
Authorised Officer
Au Small Finance Bank Limited

Date : 03.June.2025
Place : Kota, Rajasthan

Jaipur
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Before Notary Public,
District Court Waidhan
Distt-Singrauli (M.P.)

AFFIDAVIT

I hither to known as PANNA
W/IO GANGA R/O 70,
NAVANAGAR, GOPADBANAS,
PO NIGAHI PROJECT, DIST
SIDHI, MADHYA PRADESH-
486884 have changed my name
and shall hereafter be known as
RAMKALI DEVI.

It is certified that | have
complied with other legal
requirements in this connection.
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